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I F.No. 01 (03)/Roster /CESTAT/2018
Cpstoms, Excise & Service Tax APpellate.Tribunal
rest Block No.2, R.K. Puram, New Delhl-ll0066

•
Dated: 11.09.2018

ORDERNO.198 OF2018

Ilon'ble HOD is pleased to modify the roster order no. 124 of 2018 for

CESTAT, Ba11galore from 08/10/2018 to 09/10/2018 to the extent indicated

below:-

CQ)URT PERIOD WORK ASSIGNED
I

Hon'ble S~. S. S. Garg, From 08/10/2018 to Custom, Excise and

Member (Judicial) and 09/10/2018 Service Tax Division

Hon'ble ~h. P. Anjani Bench Matters.

Kumar, I Member

(TeChniC~I)

Note:-
Whenever any Member of a Division Bench is un-available, the

other Member of that Bench will hear Single Member matters, as

I noti fied.

I
(Bineesh Kumar K. S.)

Registrar
Cop to:-
SPS II to Hon'ble HOD/Hon'ble Members/ P A to R . t . /. . . egIs rar Dy.
Reglstl~ar/ Asstt. Registrar/Bar Association/Chief Commissioner (AR)/
Co rmssioner (AR)/Natice Board/ Website/Guard File/Office Copy.

r /\'llir
~~gistrar

I~_J ~-~-----
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I F.No. 01(03)/Roster/CESTAT /2018
I Customs, Excise & Service Tax Appellate Tribunal
I West Block No.2, R.K Purarn. New Oelhi-ll0066
I

I
I

Dated: 1i.09.2018

ORDER NO. 199 OF 2018

I
HOn)ble HOD is pleased to modify the sitting notified vide roster order

no. 112/2018 for CESTAT, Chandigarh w.e.f. 17/09/2018 to 28/09/2018

to the extJnt indicated below:-

c!:OURT PERIOD WORK ASSIGNEDI

Hon'ble ISh. Devender From 17/09/2018 to Chamber Work.
Singh, Member 28/09/2018
[Technics )

By """

4_.. l
(Bineesh Kumar K. S.)

Registrar
Copy to:

SPS to Hon'ble HOD/Hon'ble Members/ P.A. to Registrar/ Dy.
Regi trarj Asstt. Registrar/Bar Association/Chief Commissioner CAR)/
Com issioner (AR)/Notice Board/ Website/Guard File/Office Copy.

~I\~ll~'
Oy.Registrar

I

I
I
I
I



F.No.Ol(Ol)/Roster/CESTAT/201B
Customs, Excise & Service Tax Appellate Tribunal

West Block-2, R.K. Puram, New Delhi - 66
Dated: 13.09.2018

ORDERNO. 200 of 2018- -

Hon'ble HOD is pleased to partially modify the sitting notified vide
order no. 185 of 201!) for CESTAT Delhi to the extent indicated below>

On 14.09.201H at 2.30 p.m. Hon'ble Shri Anil Chaudhary, Member (J)

and Hon'ble Shri V. Padmanabhan, Member (TJ will hear part· heard matters,

as notified.

(Bineesh Kumar KS)
Registrar

Copy to:

SPS to Hon'ble HOD /Hon'blr Mernbers/P.A. Registrar / Dy.Registrar /
Asstt.Registrar IBar Association ICommissioner(ARl IN otice Board/

Website/Guard File/Office Copy.

.: t~lQ--IM;)~
Dy. Registrar


